
3 

4 

IN THE NATIONAL GREEN TRIBUNAL 

5 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 645 of 2023 

S.NOPARTICULARS 

6 

IN THE MATTER OF: 

LALIT KUMAR JAIN 

STATE OF UTTAR PRADESH 

1. Action Tken Report on behalf of The District Magistrate 
|Baghpat Baghpat, Uttar Pradesh alongwith the supporting4 
affidavit. 

ANNEXURE-1 

ANNEXURE-2 

ANNEXURE-3 

VERSUS 

Copy of the letter dated 29.08.2024 to Executive officer Nagar< 
Palika Parishad, Baraut for deposite of environmental coaste 
damages which was imposed by UPPCB. 

ANNEXURE-4 

INDEX 

Copy of the Notice of account freeze to Punjab National Bank 
for accounts of Nagar Palika Parishad, Baraut, Dated 
19.10.2024. 

ANNEXURE-5 

...APPLICANT 

Copy of the RTGS Payment Receipt for 10 Lakh to UPPCB's 
account dated 28-11-2024 

...RESPONDENT 

ANNEXURE-6 

Dated: 09.12.2024 

Place: New Delhi 

Copy of the detained later dated 02.12.2024 of Nagar Palika|| 
parishad Baraut to mitigate the water pollution. 

PAGE N0. 

Copy of the DPR for establishing a Sewage Treatment Plant 13- 12 
(STP) at Baraut. 

Copy of the recommendation letter for sanctioning DPR to the 
Principal Secretary Urban Development along with detailed 
DPR. 

THROUGH 

8-9 

18- 20 

PRIYANKA SWAMI 
Advocate 

COUNSEL FOR THE STATE OF UP. 
F- 13, Ground Floor, Jangpura Extension, 

New Delhi- 110014 
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Palika Parishad Baraut by the deponent vide letter number 1367/stcamp 

75 dated 29.08.2024 to deposit the environmental cost imposed by the 

UPPCB. True copy of the letter number 1367/stcamp-75 dated 

29.08.2024 is annexed herewith as Annexure-1. However till 

10.09.2024 no amount was deposited by the Executive Officer, Nagar 
Palika Parishad Baraut due to which Hon'ble court expressed it's 
displeasure and directed the respondent No. 2 to explain and submit the 

reply. 
3. After the order dated 10.09.2024 was brought to the notice of deponent, 

sincere efforts were made to realise the amount as per due procedure 

from Nagar Palika Parishad Baraut. A demand certificate was issued and 

served upon Nagar Palika Parishad Baraut by the Tehsildar, Baraut 

under rule 153 of the Revenue Recovery Act and when Nagar Palika 

Parishad Baraut still did not deposit the amount, the Bank alc no 

0042000101188364 & alc no. 0432010006690 of Nagar Palika Parishad 

Baraut was frozen by Tehsil office under the said act on 19.10.2024. 

annexed as Annexure -2 

4. This is to kindly submit that afterwards the concerned bank PNB, Baraut 

was directed for disclosure of amounted held by Nagar Palika Parishad 

Baraut in its account and when it was communicated to Tehsil authorities 

that Nagar Palika Parishad Baraut had Rs. 20813947.16 only in the 

account, an amount of Rs. 10.0 lakhs was forfeited from above account 

and remitted on 28.11.2024 to UPPCB (Via NEFT/RTGS challan 

Transaction ID. 241128208891765 ) annexed as Annexure-3. 
5. That in additional to partial financial recovery of the environmental 

damages cost, efforts have been made for remedial actions by Nagar 

Palika Parishad Baraut to mitigate the water pollution. As per report of 

Executive Oficer Nagar Palika Parishad Baraut has made public aware 

and publicised the issue among the public. It is also building a retention 
wall and taking other actions for diversion of polluted water. The copy 

of report of Executive officer Nagar Palika Parishad Baraut is annexed 

as Annexure-4, 

6. That also for a permanent solution for treatment of waste water a detailed 
Project Report (DPR) for establishing a Sewage Treatment Plant (STP) 

has been prepared by Uttar Pradesh Jal Nigam, Baghpat, as a sustainable 
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(içicI Bank 
NEFT0RTGs Challan 

A. UTTAR PRADESH POLLUTION CONTROL-BOARD 

Account 

FSC Code: ICICO000103 

Bank Name: IcICI Bank Ltd: 

,8ranch Nano: RPC Mumbal 

PGAmoUnt ,100000:00 

GST. 

Total amount payable 
Payment Dëtails 

Conveníence Fee 

Notes: 

E-0.00:: 

1. Please venily cónient ol ATG`SNEET Kaiig io scauisi 

3.You may alsó sdd Accouni Nuimbeapayoh your lnigmat B 

4.While maling payments ensue io: 

hiiale the payment wel belore Ihe lataesepolcabandoc 

i.Ensur kbent hndsqul lo lhe lotl'amounl'only. LÁYoid any nismatchncomeci lipul of n Account Niiber or FSC: 

i.Avoid muipie paymants ith n ne Aocount Nmber 

6. For any ehindicdaim please 

subMerchänt id. 
7UPIVPA 

2. Posi Laing pént out öf RTGSNEFT, InSsición tisiibjor bank loryemitlog ha und throug) RTOSINEFT. 

Date :28/11/2024 

:Referenca No 

CuslomerCopy (To be kied by Bankolice): 

Merchariüngto, ony: 

Payer D�talls 

Contact Us; 
0bcmsdëskQicdabans.com; 

.5. Any ol the above aror wil ad toa tiurdoly h thê selloneno etund brhtunds lo the MerchantAoount tor 'whih icici:. 

Bank wil not be 

Tránsaction iD241128208891765ate28/1á2024 

eshf 67485276353a1 
16771732792950 

Pleasa,checkitbi staus of the páymgnt by lego 
https/lww.eazypay.idcbank.
omTransácion 'Status/. 

1677 

Aupivpa 

Paymode : NEFTRTGSLOhalah.Amouit.Caleted: 1000000,00. 

3 

10 

Rs:1000000.00: 
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S. No. 

2 Total oout of EGM work 

6 

Totel cot ol Cv work 

3 Sub Total (1 2) 

OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DVISION 

U.P. JAL NIGAM (URBAN), BAGPAT 

Doecrtptlon 

$ Sub Total (J 4) 

10 

8Centage 

less 5 due to eficiency 

7 GST 18% 

kabour CeSs on Y5) 

9 Sub Total (67+8) 

13 
14 

11 Sub Total (9 +10) 

Powor Conecton /Tensmisslon 
Line with 18%, GST 

12 Sub Total (5+11) 

Estimale Eot I8D and STP Works In Baraut NPP 
UndorAMRUI 2.0 

with 18% GST 
Operation & maintenance for 5 Years 

(uiKkant) 
Assistant Engoeer 

Totai (12+13) 

Prepared BY 

Anount In 
Locn 

Barpat 

EQRM-Comprabonnly) 

4092.32 

Construdton Dlvislon 
UP. Ial Nam (Urban) 

823.18 

4715.47 

479.70 

479.70 
479.70 

(Mohlt Verma) 
Executlve EnNgneer 

Recomnnded By 

(Noolam) 
6uperinanding Engineer 

Congtuoun Cucle 
UP. Jal NIgan (Vrben) 

18% 

Cool 

4092.32 
023.18 
4716A7 
235.77 
W79,70 

4.80 

806,35 
8.0% 358.38 

1209.53 

350.97 

1560.50 
604020 

1845.85 

7686.05 

APROYEO AY 

Town: Bereut NPP 

Govt, of lndle 
ohere (13.31%) | 

Çhel Enghr (0b Lon) WP.J Ngan (Vtban) 
habad 

Amount 

1303.97 
207.70 
1571.87 

78.58 
1493.00 

14.93 

268.78 
0.00 

283.69 

116.98 

400.67 

1893.75 

0.00 

Assstant Engneer 

1093.75 

Re. (in lec) 
Oovt, of UP, 

shee (0.7%) 
Anount 

2319.12 
363.14 
261220 

Ghasabed 

133.61 

253045 
25,30 

450.08 
368.38 

MO.73 

198.89 

1039.62 

Prepared ByY 

151123 

35732 

0.00 

Recomnensded By 

Constructlon Dhvislon (ELM) 
U.P. Jal NLgam (Urban 

Ghaxlabad 

(Banv Kuruaut) 
&uparnlaodlng Englne 
Congtucuon Clrçlh (E) 

u.P. J Nigem (Urben) 

Wshere 
(104) 

Amount 

400 23 
62.32 

448 

60.4 

000 

12 

35.10 

(Santosh Kuna) 
Eucuthe Engdooer 

12%022 

164585 

|4 
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ISL. No. 

OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION 
U.P. JAL NIGAM (URBAN), BULANDSHAHR 

: Sub Tl () 

6 GSTO 

Dooorption 

4 Sub Totl () 

7 Centage 

8 ISub Tl ( 

9 Sub Totl ($+2"8) 
Operation &mainenance for 5 Yearn 
wth 185 GST 

Estlmetg Fot I8D.ond 9TP Worko n Batayt NPP 
UndotAMRVT:RO 

(Pare) 
EORM-GYILL 14D WORKA 

Aent Engnoer 

ProerndBy 

Anouni In 

Total (10) 

4092,32 

4092,32 

3887.70 

3087.70 

3887.70 

Contructon Dlelon 
UP. Nm (Urben) 

1% 

18% 

(Moh Verma) 
Eest Enginw 

8.0% 

bosl 

4092.32 

09232 

204.02 

07.70 

38.88 

899.79 

311.02 

1049.69 

4937.39 

48.29 

4005.60 

Sheckoo By 

APROY DY 

Riahabh Vema 
JE 

VP.JlNgs (Ubeny 

Town: BeM NPP 

Govi. ol lndle 
ohere (31.)%)hre (M.m 

Anourt 

1300.97 

020 

1205.77 

12.00 

233.24 

0.00 

24620 

1541.97 

0.00 

Govt of UP, 

1541.97 

Anound 

M0.2 

116.03 

2203 

311,.02 

29027 

290927 

R 

(Nodh) 

(1%) 

40029 

Supertatandng Enghe 
Constrvcton Crce 

Vtar Predeh Ja Nlga (Urben 
Meert 

175



16
 

Astr
ucti

on Circ
le 

(E&M
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(Er, 
Dee

pk 
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n 
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m 
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Gh
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abd
 

(Er. 
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diop
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ar) 

J.E.
 (T) 

Exo
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ve 
Eng

ine
r (Er, 

Son
togh

 

Kum
ar 

) 

Pre
par

ed b
y 

Che
cka

d b
y ubou

r css (0PA
X) 

jof ERM work
s 

Incl
udin

g 18% GST 
&

 
1%

 
1604

.40 

Rec
om

men
dod

 b
y 

Cost 

of
 

Ope
ratlo

n 

&M
aint

enan
co for 5 
Yoa

rs 

100%
 GRA

ND TOT
AL (B"C

) : 

79
2 

Sub Tota
l 

(607
+8) 

: 

8 
Die

sel cost
 for 

3 
mo

nth
 trai
l &

 
run 

67
.09

 

0.70
 

100%
 

7 
Ele

ctri
ty 

cha
rges

 for 
3 

mon
th trail

 &
 

run 

0.7
0 

iwth
 6ST 

6 
Pow

er 

Con
nec

tion
s with 

tran
smi

ssio
n Line 

5.34
 

100%
 534

 

41.0
5 100%

 

Sub Tota
l 

A3
+4"

5) 

: 

6LO
5 

S 
Cent

age (On A
) 

75LA
3 591

.99
 

4 
JLabo

ur Cess (0n A
) 

8%
 

473
6 

3 
6.ST (0n A

) 

591
.99 

1%
 

5.2
 591

.99 18% 

Tota
l (1+2)

 : q 

2 
De

par
tnm

ent
al 

Pro
hci

enc
y ,ITol

al Work Cost ol
 

ECM WOrk
s 

623
.15 -5% 

623.1
3 62
0.1

5 

SNe Dosc
rlptle

n o
f 

work OFFICE;NNE EXE
CUT

IVE 

ENO
INEE

R 

CON
STRU

CTIO
N 

DIVI
SION

 

(LG
M), U.P. JAL NIOA

M 

(URB
AN) 

(Un 
Lak

h) Am
eun

l FORM
 

(OM
) 

%og
e U
n 

Lak
) To

tsl 

BAR
AUT

 NPP 
SEW

ERA
OE 

SCH
EME

 

DIS
TT:

BAO
MPA

T 

UND
ER 

AMR
UT 2.0 (E/M

 

EST
IMA

TE) 

106
.56

 

OH
AZ

IAB
AD
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HE EXECUTIVE 

Descriptlon ol work 

Wort Cout ol EGM Work 

4 (Labour Cess (On A) 

C 

ENOINEER CONSTRUCTION DIVIBION (LOM), U.P. JAL NIOAM (URBAN) OHAZIABAO 

Departmenlal Prohciency 

S Centage (On A) 

6 Power Connections with transmission Line 

iwith GST 

Sub Total (A3+%+5) : 

1 Electiaty charges for 3 month trail & run 

8 Diesel cost for 3 month trail & run 

Total (1"2) : 

Sub Total (6+7"8) : 

GRAND TOTAL (B"C) ; 

Prepared by 

(Er. Doepk Verma) 
Assiseni Engineer 

FORM J (IAM) 

Recommended by 

(Er.Sanjeev Kumdr Gaulam) 
Superinlending Enginar 

Ghazlabad 
ASrucion Circe (ECM) U.P. Jol Nigam (Urben) 

Amovnl 
(In Lok) 

$ 

623.13 

623.15 

9 Cost of Operation & Malntenance for 5 Yoars 

le EGM werks Incudlng 18% GST & 1% 1404.40 

ubour cess (0PAX) 

591.99 

591.99 

591.99 

41.05 

5.34 

BARAUT NPP SEWERAOE SCHEME DISTT: BAGHPAT 
UNDER AMRUT 2.0 (E/M ESTIMATE) 

0.70 

Kage 

-5% 

18% 

12% 

8% 

100% 

100% 

100% 

100% 

Construciipn Dlvlslon (ECM), U.P. Jal Nigam (Vrban), Ohazlabad 

Checked by 

(Er. Prados Kumar) 

Tol 

10656 

52 

(6736 

15LS3 

534 

0.70 

67.09 

Recomneaded by 

(Er. Santosh Kumar) 
Exoculo Engineer 

Approved by 

(Er. R K Paka) 
Chief Englnr (3hazlabad Zona) 

U. P.Jal Ngam (Urban) 
Ghazlabad 
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scwage in the canal. Therclore, for subsequent periods of violation also, gr 

is required to be Imposed and recovered. 

L Respondent No. 3 has also not taken effectlve steps and there is a clear 

violation of the Judgment of the Hon'ble Supreme Court In the matter of 

Paryavaran Suraksha us. Unlon of Indla reported In (2017) 5 SCC 326, at 

even after the explry of three years period from the date of judgement, the 

STP has not been set up and there is no effectlve step for preventing the 

sewage from flowing in the canal. 

5. Counsel for Respondent No. 3 has informed that Baraut is not a Municipal 

Corporation but is a Municipal Council headed by the Executive Officer. Hence, 

the description of Respondent No. 3 is corrected as under: 

Respondent No. 3: Executive Officer, Munlcipal Councl, Baraut. 

6. Having regard to the above, we require Respondent No. 2, District 

Maglstrate, Baghpat and Respondent No. 3, Executlve Offlicer, Baraut to 

appear vrtually on the next date of hearlng and appralse the Tribunal 

about the steps whlch have been taken In respect of the Issues noted 

above. 

7. List on 13.12.2024 

FrT AOtoto 497/81-7-2024 fcaiH 11 fraK 2024 RT HTO UN FR 

HfQU feri oqo HEI 606/2018 Compliance of Municipal solid Waste 

Management Rules, 2016 and Other Environment Issues yd 3IT GG 
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